
(c) AccordJrng to tlm information
l)lOVided by NAFED. the production 
Of t,l'lion during 1980-81 i:.:i likely to 
be of the order Of arouna 26 lakh ton
nes. 

Year/ 
Month 

1,SO 

January 1981 

NAFED 

Qty. Value 

861·70 

45·93 

Oro, iuara.llce In MHbya Pradesla 

1954. DR. VASANT KUMAR PAN
DIA: Will Ute Minister of AGlU
CULTURE be pleased to state: 

(a) whether Government have de
cided to extend the Pilot Crop Insu
rance Scheme to Madhya Pradesh in 
1981; 

(b) if so, the detaile .thereof ucl
it not;· the reasons for die delay; 

(t:) . whether the Getlera1 Insurance
Corporation ·baa -,reed to take up 
Crop Ins'lµ'a� and if so, t<, what 
extent; and 

( d) whether the Go,.ernmep.t. et
Ma-a Pradesh have &lfeed to share 

' .-..-. 
·t\ 

' .f 4 

Maharashtra 23,3311 510> 
1-7-Bo to
31-t<Mlo

1-u-Soto
1g.e-81 53,000 610 

Tamil Ni.du 1,375 600 

TOTAi. 77,707 
-·--

{d) Yes, Sir. 

( e V1l'he details of eXJ>Ort under· 
taken by NAFED ue._a$SOClated ilhlp
pers during the year 1980 and durin1 
January, 1981 are as under:-

Qty : In Metric Tonnes. 
Value : Rupees in lakhs. 

Allociatcd shippers 

Q,ty. Value 

1495· 12 

134·33 

Total 

Qty. Value 

146507 11356· 811 

11847 18o•26 

50 per cent of the premium due !ro:m 
small and marginal farmers to 1Dake 
this scheme ·tor the special ....
viable? 

THE MINISTER OF STATE IN TBE 
:MINISTRY OF AGRlCULTUBil Am> 
RURAL RECONSTRUCTION .\9Hl'tl
P. V. SWAMIN'ATHAN): {a) to
(d). The Governll'..ent of Indle m
circulated the Pilot Crop msurance

Scheme implemented through h
Gberal Jnturance Corponrtf.on ot
India to all the States includ!h.tr Ma
dhya !Pradesh toir adoptlo& the
Generai Insurance Corpr:,ratlaft
hls agreed to provide tnauraea
cover tmder 'Uie PilOt · SdielM
upto a maximum of Rs, t.5 cro
Nte !Or al States. Under. the an-

. . J()is:\g · piloi .scheme, subaldy OD the 
PNm(um. pity.able .. by small l8lld .Ill.al" 

1ina1 farmers upto GO per cent of· the 
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total is allowed under ~ Special 
Programmes like !RD. No final deci-
siOD has so far been taken by Ule 
State GGvernment of Madhya Pradesh 
for implementing the Crop Insurance 
Scheme, 

Cattle lDsurance in Madhya Prad;esh 

1955. DR. VASANT KUMAR PANl 
DIT: Will the Minister of AGRI-
CULTURE be ple/lsed to state: 

(a) whether the Central Govern-
ment have introduced Cattle Insur-
ance Scheme; 

(b) if SO, the states in which it is 
operating and the total number of 
animal curbed by the a ~ upto 
December 1980; ... 

(e) whether the Government have 
decided to reduce the premium rate 
from 4 per cent to 3.2 per cent on 
the full amount of market value of 
cattle; and 

(d) how many anlmals are propos-
ed to be covered under the Cattle 
Insurance in Madhya Pradesh and 
capital outlay thereupon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTUkE 
AND RURAL RECONSTl'&UCTION 
(SImI R. V. SWAMTNATHAN): (a) 
and (b). Cattle l!nsurance business 
is 6iing transacted by t.he four subsi-
diaries of the General Insurance Cor-
poration of India throughout the 
CO\llltry. Estimated total number of 
cattle covered during 1950 is 56 lakhs. 

(e) The premium rates are laid 
down qy the General Insurance Cor-
poration of India and its subsidiaries. 
For the targetted a:roups in the spe-
cial programme areas like IRD/DPAP 
the pl'emium a~  is 2.25 per cent. 
There is also provision for subsidy of 
1 per cent on this premium ft'om the 
special programme tund'!. The insu-
rance is related to the institutional 
loan. T.b.e full market value can be 
co\l8red by an additional premium at 
the option of the insured. 

'1'tu!re Ie no proposal under ~ 

. detaUon Of Ole for reducing the pre.-
mium 011. cattle insurance. 

(d) State-wise ·targetafor cattle 
insurance have not beeJl laiddoW1li 
there is also nO ceiling on the number 
of cattle to be insured per State. 

Bajaj sagar ·JrrlptiOD Project 

1956. SERI BHEEKHABHAI: Will 
the Minister of LRRIGA'rION be 
pleased to state: 

(a)'llWhether it is a :fact that Bajaj 
Sagar Irrigation Project in Banswara 
. District in Raj asthan i3 !!lot being 
completed within the stipulated time; 

(b) if so the reasons therelor; 

(e) whether it is due to non-allo-
cation of funds by Gujarat Govern.-
ment which is a partner in this joint 
project; and 

(d) whether Government of India 
have. ever asked the Guja1.'at Govern-
ment to arrange payment :for out-
standing dues like back water com-
pen&ation? 

THE MINISTER OF STATE IN 
THE MINISTRY OF IRRIGATION 
(SHR! Z. R. ANSARI): (a) and (b). 
There has ~ delay in the comple-
tion of the Mahi Bajaj Sagar Project, 
largely due to shortage of construc-
tion materials II!Ild difficulties that 
had arisen with the main contractors 
on the Project. 

(c) No, Sir. The Rajasthan Gov-
ernment has reported that work· on 
the Project has not suffered due to 
non-allocation of funds by Gujarat 
Govennment. 

(d) No, Sir. 

IteeoDStrueUou of Central Social WeI-
tue Board 

1957. SHRI BHEEKlIABHAI: Will 
tile Minister of EDUCATION AND 
SOCIAL WELJ'ARB be pleased 'to 
state: ;,. ..... -' .. 

<a> whether Government p.ropoee 
to recoaatitu'- ~ Central SocJal 
Welfare Board: 




